
CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR B E N C H ,JA B A L PU R

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Dated...

R e g i s t r a t i o n  N o .  .S. .. .” 7 " %  ..

Applicant (s)

VERSUS

, /  9 ^ ^  .y f r
Respondent (s)

A copy of the ORDER dated.............. 7 ^ . .............................passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.
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